
ORDER 

The following posting/ransfer is hereby made in official exigency, with immniedj 

No ST ~ 280D /admn (EestyKKD/Delh Dated: 03 KOV R 

Sr. [Nameofthe  [From (To 
No. _jofficial 

1 fih. Nitin Sen r. Judicial Assistant in Office  Jr. Judicial Assistant in Evening 
IPool, East District ICourts Cell, East District 

2. iSh. Nidhish r. Judicial Assistant in Office lr. Judicial Assistant in Evening 

[Kumar {Pool, East District Courts Cell, East District 

(Sanjeev Kum: r%gggwal 

Officiating Principal Distlict & Sessions Judge 
East District, Karkardobma Courts, Delhi. 

Copy forwarded for information and necessary action to:- 

e
 

8. 

A_LDAWVeb-Site Committee, KarkardoomarTis Hazai Gdhnts, Delhi . 

The Principal District and Sessions Judge(HQ), Tis Hazari Courts, Delhi. 

The Officers concerned, East District, Karkardooma Courts, Dethi. 

The DDO, East District, Karkardosoma Courts, Delhi. 

The Admipistrative Officer (Judl.VIncharge, Admn. II, Tis Hazari Courts, Delhi. 

P.S. to undersigned. 

The Dealing Assistant, Layers System, Tis Hazari Courts, Delhi. 

The Dealing Assistant, CR, Admn.1, Tis Hazari Courts, Delhi, 

The Officials concerned. 
The Dealing Assistant, Leave Section, K“WDM’ Delhi. 

11. The concerned file. 

East District, Karkardoomp Courts, Delhi. 
- Officiating Pfinmfirfige\fisfllgmdge 


